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ADVERTISEMENT

13bigha 1st plot sualkuchi
- Bongshar road, 8 Katha
Amingaon, 2.5 bigha
Gauripur, 4b developed plot
at kamalpur, Land with
godown at palasbari, 3b
industrial land at palasbari,
7.5 bigha industrial
developed land at Rampur,
1b land with godown at
pamohi, 7.5 katha land with
shed at Boragaon, 10 b

Sonapur, 1.05 Katha
Rehabari, Office for Sale :
1250 sqft, 1470sqft,
1950sqft, 3550sqft at G.S
Road. Flat for sale:
2600sqft Rehabari,
2380sqft Lamb road,

showroom 2385 sqft at G.S
road, 1000 sqft Uzanbazar.
Contact: Shree Jain
Properties - 9864034949.

Brokerage - 2%

RENT FOR LAND

Commercial Land. Location
: Baihata NH-31, Near
Baihata Railway Station.
Warehouse, Godown,
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OFFICE OF THE JHARGRAM PANCHAYAT SAMITY
JHARGRAM,PH. NO. +913221-358705 ;

EMAIL ID: bdojhargram@gmail.com
NOTICE INVITING e-TENDER

(INFRASTRUCTURE WORKS)
TENDER REFERENCE: 15/EO /JGM/2023-2024
TENDER ID: [2023_ZPHD_624870_1TO 2]
BID SUBMISSION CLOSING DATE: 01-JAN-2024, 15:05 PM
(Submission of Bid through online-
www.wbtenders.gov.in/nicgep/app)

SD/-
EXECUTIVE OFFICER
JHARGRAM PANCHAYAT SAMITY

e o

ED i, A I
e Yoeee a @yE A Gowi. of Indiasnderiaking

MANICKTOLLA BRNCH
77C, Raja Rammohan Sarani, Kolkata-700009
E-mail : ubin0541664@unionbankofindia.bank

CORRIGENDUM

With reference to the Demand Notice of
Account M/s. Annapurna Garments which
was published in this Newspaper on 3rd
November, 2023, the date of NPA should be
read as 29.07.2023, instead of 29.07.2019.
Rest of the matter remain unchanged,
Inconvenience caused is regretted.
Sd/- Authorised Officer
Union Bank of India

Union Bank
of India

Good pecpit 13 bank with

Place : Kolkata
Date : 18.12.2023

MIDNAPORE MUNICIPALITY
E-TENDER NOTICE
Tender Ref No: WBMAD/ULB/MID/CM/eNIT170/23-24
Tender ID: 2023_MAD_624354
E-Tender is invited for Design, Engineering, Supply, Storage,
Installation, Commissioning, Trial Run & Five Years
Operation And Maintenance Of Clear Water Pumping Station
with Power Distribution System Located at Rangamati-I
under AMRUT 2.0 within Midnapore Municipality.(Electro-
Mechanical Works). Respectively Manufacturers /Companies
/Firms/Contractors are requested to participate. Bid Submission
closing date : 15.01.2024
For details visit website www.wbtenders.gov.in
Sd/-
Chairman
Midnapore Municipality

dotel §® Canara Bank-A

ITA UTHD W PTE A Govt. of India Undartaiking
I:

Belur, Howrah,

Regional Office : Howrah
192, G. T. Road, Opp. Lal Baba College

E-AUCTION

SALE NOTICE

Pin - 711 202.

conditions.

Notice is hereby given to the effect that properties sescribed herein under, taken possession under the provisions
of Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and Security
Interest (Enforcement) Rules 2002, will be sold by online through e-auction as under:

Offers are invited from the intending purchasers for sale of the under mentioned secured asset on the following terms &

SI.
No.

A) Name and Address
of the Secured Creditor

A) Liability
(plus Interest Due)
B) Date of Demand
Notice U/s 13(2)
C) Date of Possession
Notice U/s 13(4)

B) Name and Address
of the Borrower

Details of Properties

A) Reserve Price

B) EMD

C) Bid Incremental Amount

D) Contact Person Branch
and Regional Office

E) EMD Deposit Account

1. | A) Canara Bank, Bhimtala
Pratappur Branch

A) Rs. 15,26,965.00
(Along with further
applicable interest and
charges thereon)

Medinipur, Tamluk,
B) Debaprasad Mondal,
S/o. Gurupada Mondal

Vill & P.O. - Shimulia, P.S. -
Tamluk, Dist - Purba
Medinipur, Pin - 721 649.

137, L.R. Kh. No. 976
B) 19.02.2019 No. 975, and Hal 1026
C) 13.12.2023

Possession)

All that part and parcel of the
property situated at Purba

Simulia, J.L. No. 260, RS Kh. No.
, and Plot
, extent of
land 7.416 Decimal Bastu in the
name of Sri Debaprasad Mondal.
(Property under our Symbolic

A) Rs. 9.00 Lacs

B) Rs. 0.90 Lacs

C) Rs. 10,000/-

D) Contact Person :
Branch-In-Charge
Mob. : 83349 99178

E) Alc. No. : 209272434
IFSC : CNRB0001804

Mouza -

2. | A) Canara Bank,
Tamluk Branch

A) Rs. 17,38,413.00
(Along with further
applicable interest and
B) Smt. Sabita Maity, charges thereon) Guluria, J.L. No. 4,
Wr/o. Sri Ajit Kumar Maity
Village - Guluria, P.O. -
Mecheda, P.S. - Kolaghat;
Dist - Purba Medinipur,
Pin - 721 137.

B) 02.05.2018
C) 07.01.2019

All that part and parcel of the
property situated at Purba
Medinipur, P.S. - Kolaghat, Mouza-

274(RS), 307(LS), 292(RS),
331(LS), 293(RS), 332(LS); Kh.
Nos. 207/2, 5/2(LR), extent of land
2.473 Dec (Bastu) in the name of
Smt. Sabita maity and Ajit Kumar
Maity. (Property under our
Symbolic Possession)

A) Rs. 3.10 Lacs
B) Rs. 0.31 Lacs
C) Rs. 10,000/-

D) Contact Person :
Branch-In-Charge
Mob. : 83349 99174

E) Alc. No. : 209272434
IFSC : CNRB0004974

Plot No.

3. | A) Canara Bank, Bhimtala
Pratappur Branch

A) Rs. 69,74,095.21

(Along with further

applicable interest and

B) 1. M/s. Soma Enterprise | charges thereon)

(PPT°Pféet°fs'[')iP) B) 31.05.2023
rop. Soma Das,

Wi/o. Bishwaijit Das, C) 13.12.2023

2. Soma Das (Proprietor), W/o Bishwajit Das,
Both are at : Vill - Bahargram, P.O. - Panskura RS,
Panskura, Dist - East Medinipur, West Bengal,

Pin - 721 152.

3. Sri Bishwajit Das (Mortgagor), S/o. Santosh Das,
Vill - Atberia, P.O. - Harijhama, Panskura, Dist - East
Medinipur, West Bengal, Pin - 721 152.

Kh. No. 56, RS Kh. No.

P.O. - Bahargram, P.S. -

of Shri Bishwajit Das.

Possession)

All that part and parcel of the
property of Land of area measuring
8.037 decimal at Vill + Mouza -
Bahargram, J.L. No. 76, R.S. Plot
No. 933 & L.R. Plot No. 1484, L.R.

Kh. No. 1757, Ward No.

Dist - Purba Medinipur, West
Bengal, Pin - 721 152 in the name

(Property under our Symbolic

A) Rs. 30.60 Lacs
B) Rs. 3.06 Lacs

C) Rs. 10,000/-
370/1, LR
10, under
Panskura,

D) Contact Person :
Branch-in-Ccharge
Mob. : 83349 99178

E) Alc. No. : 209272434
IFSC : CNRB0001804

Other Terms & Conditions :

1. The assets will be sold in “as is where is” and “as is what is” condition.

2. The asset will not be sold below the reserve price

3. In case of single bidder, the bidder / purchaser has to bid with an increment.
4

http://www.indianbankseauction.com

(3

officials.

09480691777, Email ID : eauction@ccsl.co.in

made by him shall be forfeited

only.

mentioned date, time and venue, if their outstanding dues are not paid in full.
1

o

any reason thereof.
1

=y

if any with interest and cost.
12. Further details available on Canara bank website www.canarabank.com

Date & Time of E-auction : 18.01.2024 From 2.30 P.M. to 4:30 P.M., Last Date of EMD : 17.01.2024 up to 5:00 P.M.

. Auction/bidding shall only by “online electronic mode” through the website of the service provider i.e.
. The assets can be inspected from 01.01.2024 to 17.01.2024 between 03:00 P.
6. The contact details of the service provider M/s. Canbank Computer Services Ltd. Contact No. are 08553643144 &
7. The successful purchaser / highest bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately
on declaration of highest / successful and the balance 75% of the sale proceeds will be paid within 15 days from the

date of confirmation of sale. If the successful bidder / purchaser fails to pay the sale price as stated above, the deposit

8. All charges for stamp duty and registration charges, any statutory dues / rates/ taxes/ registration fee/ miscellaneous
expenses/ government dues/ dues of any authority etc. As applicable shall be borne by the successful bidder / purchaser

9. This is also a notice to the borrower and guarantors of the above said loan about holding of auction sale on the above
. Bank reserves its right to accept/ reject any or all of the offers or bid/s so received or cancel the sale without assigning

. The borrower/guarantor are hereby notified to pay the sum as mentioned above along with upto date interest and
ancillary expenses before the date of e-auction, failing which the property will be auctioned/sold and balances dues,

M. to 05:00 P.M. after consulting branch

Date : 18.12.2023
Place : Howrah

Authorised Officer
Canara Bank

SBI Diamond Harbour Branch (00070) Rl LA TR0}
P.0. + PS.-Diamond Harbour, South 24 Parganas, NI 01H=S
PIN-743331, W.B. E-mail: sbi.00070@sbi.co.in [(RaLIUEENEIZEE]

Alc. No. 35315115723(TL)

Whereas

The undersigned, being duly appointed authorized Officer of the State Bank of
India Diamond Harbour Branch, under the Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, (No. 3 of 2002)
and in exercise of power conferred under section 13(12) read with the rule 3 of
the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice dated
24.07.2021 calling upon the borrower Shri Sajal Sahu, S/o Ajit Sahu, at vill -
Mahabatnagar, P.O.-Kailashpur, P.S.- Raidighi, Pin-743349, Dist.-South 24
Parganas, to repay the amount as mentioned in the notice being

Rs. 3,08,860.00 (Rupees Three Lakhs Eight Thousand Eight Hundred and
Sixty Only) as on 24.07.2021, plus up to date accrued interest. You are also
liable to pay future interest at the contractual rate on the aforesaid amount
together with incidental expenses, costs, charges, etc. within 60 days from the
date of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession of
the property described herein below in exercise of powers conferred on him
under sub-section (4) section 13 of Act read with rule 8 of the Security Interest
Enforcement Rules 2002, on this 12"day of December of the Year 2023.

The borrower/guarantor in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with the property will be
subject to the charge of the State Bank of India, Diamond Harbour Branch for
an amount of Rs. 3,08,860.00 (Rupees Three Lakhs Eight Thousand Eight
Hundred and Sixty Only) as on 24.07.2021 with further interest and incidental
Expenses, costs etc. thereon.

The borrower’s attention is invited to provisions of sub-section (8) of
section13 of the Act, in respect of time available, to redeem the secured
assets.

Description of the Movable Property

Vehicle Model No.-LODGY110PS RXL (OMNI), Engine No.-K9KR856E00938,
Chassis No.-MEEJSRKF7F5001021, Registration No.-WB20AG6009

NB:The possession notice has already been sent to the borrower/guarantor by speed
post. In case, the borrower/guarantor has not received the same, then this notice may
be treated as a substituted mode of service.
Date: 12.12.2023

Place: Raidighi, Diamond Harbour

Authorized Officer
State Bank of India

KOLKATA | MONDAY, 18 DECEMBER 2023 BllSilleSS Standard

ASSAM POWER GENERATION CORPORATION LTD.
NOTICE INVITING TENDER

Tenders are invited from the intending contractors/firms/suppliers for
execution of "Supply of 03 (three) nos. of Outdoor Type 132 kV SFé
Breaker with G| mounting structure along with Bi-metallic terminal
connectors suitable for MOOSE conductors at Lakwa Thermal Power
Station (LTPS), APGCL, Maibella, Assam" required in Assam Power
Generation Corporation Limited under the Department of Power, Govt.
of Assam. An amount of INR 50,000.00 (Rupees fifty thousand only) is to
be submitted as EMD/Bid Security. The Tender documents can be
downloaded from the GeM portal https://gem.gov.in from 15-12-2023.

» GeM Bid Number: GEM/2023/B/4351409 Dated: 15-12-2023.

« Bid End Date/Time is 05-01-2024 (17:00 hours).

« Bid Opening Date/Time is 05-01-2024 (17:30 hours).
The TIA reserves the right to accept or reject any bid/tender, and to
cancel/ annul the bidding process and reject all bids at any time prior to
contract award.
Name of the TIA
Address of the TIA

: Chief General Manager (Generation), APGCL
: 3" Floor, Bijulee Bhawan, Paltanbazar, Guwahati
781001, Assam.
Sd/-, Chief General Manager (Generation), APGCL,
Bijulee Bhawan, Guwahati- 781001

FC/Advt/23-24/62

NOTICE INVITING

E-TENDER
E-Tender is hereby invited by
the undersigned, vide this office
“NleT NO: 19/BD0O/2023-24,
Memo No- 2732/Fkk/2023-
2024 Dated: 14/12/2023 which
is available in the website
http:/iwbtenders.gov.in/, 1st
call for “Repairing & Renovation
of AWC in different places
under Farakka Dev. Block. Last
date of submission of
application is 29-12-2023, up
to 6.00 P.M.

Sd/-
Block Dev. Officer
Farakka Dev. Block

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR M/S MANIKARAN VINCOM PRIVATE LIMITED
OPERATING IN TRADING OF CONSUMER PRODUCTS AT KOLKATA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

1. |Name of the corporate debtor along with PAN[M/S MANIKARAN VINCOM PRIVATE LIMITED
&CIN/LLPNo. PAN - AAFCM6071P
CIN- U51109WB2008PTC122141

. | Address of the registered office 9/A/1B, Chetla Road, Kolkata - 700027

2
3. |URL of website Notavailable.
Z

. | Details of place where majority of fixed assets|Not available.

are located

5. |Installed capacity of main products/ services |The company is involved in trading of Consumer

Products.

6. |Quantity and value of main products/ services|F.Y: 2022-23
soldin lastfinancial year TotalIncome : NIL, Operating Revenue:NIL

7. |Number of employees/ workmen NIL

| [vears, lists of creditors are available at URL:

8. [Further details including last available|Email for correspondence
financial statements (with schedules) of two|basu_anal@rediffmail.com
manikara.vincom@gmail.com

EAST COAST RAILWAY |

Tender No.: 43-KUR-TRD-0T-2023-24
Name of the Work : [di{0lCilo]\el3
REGULATING EQUIPMENT (ATD) THREE
PULLEY TYPE WITH MODIFIED PULLEY
GROOVE (3:1 RATIO) IN OHE IN PLACE OF
3-PULLEY TYPE ATDs AS PER RDSO
SPECIFICATION NO. TI/SPC/OHE/ATD/
0060 INKHURDAROAD (KUR) DIVISION.
LR NEITER T 1,43,62,040.22, EMD:
32,21,800/-, Period of Completion: 180 days.
Bidding start date: 19.12.2023, Ryl
LS ECEICI- IR at 1300 hrs. of
02.01.2024.

Manual offers are not allowed against this
tender and any such manual offer received
shall be ignored.

Complete details & tender documents will be
available at website www.ireps.gov.in

©

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at

Email for correspondence:
basu_anal@rediffmail.com
manikara.vincom@gmail.com

. Lastaatefor receipt of expression ofinterest |02nd January, 2024

11.{Date of issue of provisional list of prospective|
resolution applicants

12th January, 2024

|

.[Last date for submission of objections to|
provisional list

17th January, 2024

.[Date of issue of final list of prospective,
resolution applicants

27th January, 2024

.|Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

01st February, 2024

15.| Last date for submission of resolution plans _[02nd March, 2024

16.|Process email id to submit Expression off

Interest

basu_anal@rediffmail.com
manikara.vincom@gmail.com

Sd/- Anal Basu

Resolution Professional

IBBI Registration no.: IBBI/IPA-001/IP-P-02436/2021-2022/13742
27, Haladhar Bardhan Lane, Kolkata-700012

For Manikaran Vincom Private Limited

Date: 18.12.2023
Place: Kolkata

@ 1DBI BANK

Whereas,

Opinion,
Monday to
Saturday

mentioned herein after.

Name of the
Borrowers/ ‘
Co-borrowers

NO]

To book your copy,
sms reachbs to

(Co- Borrower)

Business Standard
Insight Out

IDBI BANK LIMITED. Retail Recovery Department, 44, Shakespeare Sarani,

[Appendix IV [Rule 8(1) POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

the undersigned being the Authorised Officer of the IDBI Bank Ltd, under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers conferred
under section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002, issued a Demand notice
on the date mentioned against the accounts calling upon the Borrowes/Co-Borrowers having failed to repay the
amount, notice is hereby given to the Borrowes/Co-Borrowers in particular and the public, in general, that the
undersigned has taken possession of the property described herein below in exercise of powers conferred on
him/her under section sub-section (4) of section 13 of the act read with rule 8 of the said Rules on the date

The Borrowes/Co-Borrowers /Legal Heirs, in particular, and the public, in general, is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of the IDBI Bank Ltd., for an
amount mentioned in the notice along with interest, penal interest,charges, costs thereon.

The Borrowers/Co-Borrowers attention is invited to the provisions of Sub Section (8) of Section 13 of the Act. 2002 in
respect of time available, to redeem the secured assets.

‘ 1) Date of Demand Notice
2) Date of Possession
3) Claim Amount as per
Demand Notice

- 1.| Sadai Chakraborty | 1) 02.09.2023
57575 or email (SB:;IOI:Z::) and | 5) 15122023
order@bsmail.in Chakraborty 3) Rs. 22,08,907.40

(Rupees Twenty Two
Lakh Eight Thousand
Nine Hundred Seven
and Forty Paisa Only)
due as on 10.05.2023

2nd Floor, Kolkata,PIN-700017,Ph.No.: 033-66557848/839
Website:-www.idbibank.in, CIN-L65190MH2004GOI1148838

Description of the Inmovable Property

Two Storied house situated admeasuring 1215 Sq. Ft. constructed
on the piece and parcel of land admeasuring about 1 Cottah 20
square feet lying and situated at Mouza: Barijhati, J. L. No. 86, R.S.
No. 1781, Touzi No. 17, Khatian No. 856, 728, HAL L.R. Khatian No.
756, 1238, 172, DAG No. 733/1283, Hal L.R. Dag No. 868, Police
Station: Chanditala, District — Hooghly, within the ambit of Barijhati
Gram Panchayet, District Hooghly within the ambit of Barhihati
Gram Panchayet butted and bounded on the North — Plot No. B, on
the East — by 12 feet wide common passage, on the South - R.s.
Plot No. 733/1283 (P), on the West: R.S. Plot No. 733.

2.|Paritosh Prajapati| 1) 23-08-2023

(Borrower) and
Santosh Prajapati
(Co-Borrower)

2)14.12.2023
3) Rs.

sBil,

RACPC Rajarhat (16822)
Santosh Chamber , 2nd Floor, Near City Centre-ll, New Town
Kolkata-700161. Phn. No.- 03325726010 E-mail: sbi.16822@sbi.co.in

Notice u/s 13(2) of
SARFAESI Act, 2002

Name of the Borrowers /Guarantors
with Address & Branch Na

.|Smt. Uma Rao Mukherjee
W/o Mintu Mukherjee
Mahamaya Smriti Bhavan
Basudebpur Dakshin Pally,
P.O.-Khanjan- chowk, P.S.-
Durgachowk, Haldia Near
Talpukur Durga Mandir, Dist.
Purba Medinipur, Pin-
721602.

Also At: Flat No. F 4B, Drisha
13K,Block-A, Mouza-
Chakpanchuria, Gram
Panchayat- Patharghata,
P.S.- Newtown, Dist.- North
24 Parganas,Kolkata-
700156

Part-ll

Nanda Rani Mondal; West: 18 feet Wide Road.

Anotice is hereby given that the following borrower’s have defaulted in the repayment of principal and interest of the loans facility obtained by them from the bank of the loans have been
classified as Non performing Assets (NPA). The notices were issued to them under section 13( 2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security
InterestAct,2002 on their last known address but they have been returned unserved and as such they are hereby informed by way of this public notice.

on of property mortgage by diposit of the Title De
Schedule “C” Part - I: Nature of Charge: Nill

Description of the Secured property mortgage by deposit of Ttitle Deed
All that full furnished residential marble floored Flat No. F 4B (N-W-S Side) of the Block-A on fourth floor
of the multistoried building named DRISHA 13K measuring about 720 (Seven Hundred Twenty) Sq.ft.
super built up area more or less having Two bed rooms, One living cum Dinning Hall, Two Toilet, One
Kitchen & One Balcony in Block -Aconstructed on land measuring an area 21 (Twenty One) Satak more
orless out of said 31 (Thirty One) Satak as "z share out of 62 ( Sixty Two) satak comprised in R.S. Dag
No. 1924, under R.S. Khatian 349, lying & situated at Mouza- Chakpan- churia, J.L.No. 33, R. S.
No0.205%, L.R. Khatian Nos. 2314,within the local limit of Patharghata Gram Panchayat, within the
jurisdiction of Rajarhat at present NewTown Poloce Station under ADSR Office at Bidhannagar Salt
Lake City at present Rajarhat (New Town) in the District of North 24 Parganas, in the State of West
Bengal. Title Deed Registered in Book No.-I, Volume No.-1523-2016, Page from 265647 to 265675
being No.152308607 for the year 2016. Property stands in the name of Smt. Uma Rao Mukherjee
D/o Lingam Vasant Rao and Wife of Mintu Mukherjee. Property Butted and Bounded By: North:
22 feet Wide Chakpanchuria Road; South: Land of Smt. Nanda Rani Mondal; East: Land of Smt.

te of notice :
Date of NPA Amount Outstandi

18,81,202.95
(Rupees Eighteen Lakh
Eighty One Thousand

Two Hundred Two and
Ninety Five Paisa Only)
due as on 09.05.2023

ALL THAT the demarcated self-contained marble flooring Residential

Flat being Flat No. C-3, on the Third Floor, West Side measuring
covered area of 845 Sq. Ft. covered area, be the same little more or

less of the newly constructed building namely "BHUTNATH BHAWAN"
comprised within HMC holding No. 10/10, Sitanath Bose Lane, P.S.
Golabari, District — Howrah, Ward No. 10, butted and bounded as
below —On the North — Open to Sky; On the South — Open Sapce;
On the East — Flat no. C-2 & Stair & Lobby, On the West-open Space
Constructed upon All that piece and parcel of Mokarari Mourasi Bastu
land containing an area measuring about 2 Catha 14 Chittacks 33 Sq.
Ft. alongwith Structure standing thereupon comprised within HMC
holding No. 10/10, Sitanath Bose Lane, P.S. Golabari, District —
Howrah, Ward No. 10 within the jurisdiction of District Registrar and
Additional District Sub — Registrar, Howrah butted and bounded by:

On the North — Holding No. 10/9/1, Sitanath Bose Lane; On the South
— Holding No. 10/12/1 & 10/12, Sitanath Bose Lane; On the East —
10'I' (AV), Sitanath Bose Lane; On the West- Holding No. 10/15 &
10/14/1, Sitanath Bose Lane.

Authorised Officer
IDBI Bank Ltd.

Date of |House Building Term
Notice Loan: A/c No.
uls 13(2) gs 9k8; 1L5 2 7:/ GN& Elate:1g-12-2(rl123
uraksha Loan Alc No. :
02/12/2023 3500031 4895 cerone
(Rs.16,45,848.00/-
(Rupees Sixteen Lakhs
Date of |Forty Five Thousand
NPA Eight Hundred Forty
01/12/2023 | Eight Only.) as on

02.12.2023. You are
also liable to pay future
interest at the contrac-
tual rate on the aforesaid
amount together with

Sr. Divisional Electrical Engineer (TRD),

PR-888/0/23-24 Khurda Road

e- TENDER NOTICE

e- tender is invited by the
undersigned from the bonafide,
resourcefull contractor for

Tender Ids-
2023_DMB_624281_1,
2023_DMB_624281_2,
2023_DMB_624281_3 &
2023_DMB_624281_4
under eNIT No.- 02/BD0/2023- 24.

Last Date of Application online
01/01/2024, at 10.00 a.m. For more
details, visit to http://etender.wb.nic.in

Sdl-,
Block Development Officer,
Jamalpur Development Block

JAMALPUR, PURBA BURDWAN

FORM NO. INC-26
[Pursuant to rule 30 the Companies
(Incorporation) Rules, 2014]
Advertisement to be published in the
newspaper for change of registered office of
the company from one state to another
BEFORE THE CENTRAL GOVERNMENT
EASTERN REGION MINISTRY OF
CORPORATE AFFAIRS
In the matter of subsection(4) of section 13 of
Companies Act, 2013, Section 13(4) of
Companies Act, 2013 and clause (a) of sub-rule
(5)of the rule 30 of the Companies
(Incorporation) Rules, 2014
~AND ~
In the matter of Pulz Electronics Limited having
its registered office at 46 Satish Mukherjee
Road, Kolkata, West Bengal, India- 700026
..... Petitioner
Notice is hereby given to the General Public that
the company proposes to make application to the
Central Government under section 13 of the
Companies Act, 2013 seeking confirmation of
alteration of the Memorandum of Association of
the Company in terms of the special resolution
passed at the Extra- Ordinary General meeting
held through postal ballot and result declared on
11/02/2023 to enable the Company to change its
Registered office from the “State of West
Bengal” to the State of “Maharashtra”.
Any person whose interest is likely to be affected
by the proposed change of the registered office
of the company may deliver either on the MCA-
21 portal (www.mca.gov.in) by filling investor
complaint from or cause to be delivered or send
by registered post of his/her objections
supported by an affidavit stating the nature of
his/her interest and grounds of opposition to the
Regional Director, Eastern Region, Ministry of
Corporate Affairs, 234/4 A.J.C Bose Road,
Nizam Palace, 3rd floor, Kolkata- 700020, within
Fourteen days of the date of publication of this
notice with a copy to the applicant company at its
registered office at the address mentioned
below:
Regd. Address: 46 Satish Mukherjee Road,
Kolkata, West Bengal, India- 700026
For and on behalf of the board
M/s Pulz Electronics Limited
Sd/-
ANIRVAN GHOSE
(Managing Director)
DIN:00188496

Place: Kolkata
Date: 18.12.2023

DEBTS RECOVERY TRIBUNAL, SILIGURI
2nd Floor, PCM Tower, 2nd Mile, Sevoke Road, Siliguri

Case No. RC/19/2019 from TOA/633/2017 arising out of OA/185/2013

IN THE MATTER OF
CANARA BANK

-VS-
M/S. GURU PADMA SAMBAWA ENG. CO. & ORS.

incidental expenses,
costs, charges etc.

The steps are being taken for substituted service of notice. The above Borrower(s) and for their Guarantor(s) (whenever applicable) are hereby called upon to make payment of outstanding amount within 60 days from the date
of publication of this notice, failing which further steps will be taken after expiry of 60 days from the date of this notice under sub-section (4) of section 13 Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,2002.

Date : 18.12.2023, Place: Rajarhat,

Authorized Officer, State Bank Of India

FORM A

PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]
For the attention of the Creditors of M/S ARCUTTIPORE TEA CO LTD

RELEVANT PARTICULARS

1. |Name of corporate debtor M/S.ARCUTTIPORE TEACOLTD

2. |Date of incorporation of corporate debtor |19/01/1900

@ IDBI BANK

CIN :

IDBI Bank Limited Durgapur Regional Office, Ruma Sweets Building
Nachan Road, Benachity, Durgapur - 713213, West Bengal
Mob No. : 7004286360 / 8093032805, Website : www.idbibank.in [JSLAN=3\[ea (e 4 o] ;§-7.NN Ne 3

L65190MH2004GQ1148838

APPENDIX -IV-A
[SEE PROVISO TO RULE 9(1)

IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with

proviso to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the borrower(s) and guarantor(s) that the below described immovable property mortgaged / charged to the secured
creditor, the Physical / Symbolic Possession of which have been taken by the Authorized officer of IDBI Bank, secured creditors, will be sold on 02.01.2024 “As is where is”,
“As is what is” and “whatever there is” basis for recovery of dues to the IDBI Bank Ltd from below mention Borrower(s) and Guarantor(s). The Reserve Price and earnest money

deposit (EMD) is displayed against the details of respective properties.
DESCRIPTION OF PROPERTIES TO BE AUCTIONED ON 02.01.2024 (15 days Notice)

Name of Borrower/
Co-Borrower(s)/
Guarantor(s)
IMortgagor(s)

Branch Name

(Borrower)
Shri Rajib Saha
(Co-Borrower)
Smt. Sraboni Saha

Shankarpur

passage and House of Mr. Harendranath Mandi; West
Hopan Tudu.

Description of the Inmovable Property

All that the unit in one portion of the building being Flat No. B on the 6th (Sixth) floor
measuring more or less super built up area 1010 Sq. Ft. consisting of two bed rooms,
one drawing cum dining, one balcony, one kitchen, two toilets together with undivided
proportionate share of land and the common areas, benefits, amenities, facilities and
others thereof of the Project / Building/s named as “Anita Residency” constructed upon
land admeasuring 14.25 decimal be the same a little more or less appertaining to
R.S. Plot No. 1611, corresponding to L.R. Plot No. 2347 under Khatian No. 4432
subsequent L.R. Khatian Nos. 3220 & 3221, within Mouza - Arrah, J.L. No. 91,
P.S. - Kanksa, Dist. - Paschim Bardhaman (erstwhile part of Burdwan) within the limit
of Malandighi Gram Panchayet which is butted and bounded as follows : North :
House of Mr. Jiban Soren; South : 16 ft wide Panchayet Road; East : 08 ft wide

a) Date of Demand Notice (a) Reserve Price

a) 19.09.2022
b) 30.01.2023

: House of Michael Tudu @

b) Date of Possession Notice
c) Claim Amount as per
Demand Notice

c) Rs. 18,65,306/-
(Rupees Eighteen
Lakh Sixty Five
Thousand Three
Hundred Six Only)

b) Earnest Amount Deposit
(EMD)
c) Bid/Tender Increase Amount

a) Rs. 19,19,000/-
b) Rs. 1,91,900/-
¢) Rs. 10,000/-

NOTICE FOR STATUTORY 15 DAYS SALE NOTICE UNDER RULE 9(1) OF SARFAESI ACT 2002
Bid Document can be obtained from Kolkata Zonal Office, IDBI Bank, Durgapur Regional Office and IDBI Bank Sankarpur Branch on working days (11:00 A. M. to 4:00 P. M.) or
from the website : www.bankeauctionwizard.com and IDBI Bank’s website : https://www.idbibank.in from 18.12.2023 till 30.12.2023.

Last date of submission of Bid form along with undertaking, KYC documents and EMD

December 30, 2023 upto 04.00 pm

Date and Time of inspection :

December 19, 2023 & December 20,2023 from 11 am to 3.00 pm

Date and Time of E-Auction :

January 02, 2024 from 11.00 am to 1.00 pm

For detailed terms and conditions of the sale, please refer to the link provided in : www.bankeauctionwizard.com & https://www.idbibank.in

3. |Authority under which corporate debtor is | ROC Kolkata
incorporated / registered

4. [Corporate Identity No. / Limited Liability |L15491WB1900PLC000220

Identification No. of corporate debtor

5. [Address of the registered office and
principal office (if any) of corporate debtor

MMS Chambers, 4A Council House
Street, Kolkata - 700001, West Bengal,

India.
6. |Insolvency commencement date in|15-12-2023
respect of corporate debtor
7. |Estimated date of closure of insolvency|12-06-2024

resolution process

8. |Name and registration number of the
insolvency professional acting as interim
resolution professional

Pranab Kumar Chakrabarty,
IBBI/IPA-003/IP-N00088/2017-
18/10826

9. |Address and e-mail of the interim
resolution professional, as registered with
the Board

72/9, Saikh Para Lane, Howrah, West
Bengal, 711103
pranabchakrabartypkc@yahoo.com

10.|Address and e-mail to be used for
correspondence with the interim

resolution professional

72/9, Saikh Para Lane, Howrah, West
Bengal, 711103
cirp.atcl@gmail.com

11.|Last date for submission of claims 29-12-2023

12.|Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution

professional

Name the class(es) NA

13.|Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

(Three names for each class)

N =

14.|(a) Relevant Forms and
(b) Details of authorized representatives |downloads

are available at: Physical Address:...... NA.

Web link: https://ibbi.gov.infen/home/

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/S ARCUTTIPORE TEACO LTD on 15-12-
2023.
The creditors of M/S ARCUTTIPORE TEA CO LTD, are hereby called upon to submit their
claims with proof on or before 29-12-2023 to the interim resolution professional at the address
mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13to actas authorised representative of the class [specify class]in Form CA.: NA
Submission of false or misleading proofs of claim shall attract penalties.
Sd/- Pranab Kumar Chakrabarty,
IBBI/IPA-003/IP-N00088/2017-18/10826
AA3/10826/02/290124/300867, 29-Jan-24

SALE NOTICE

The under mentioned property will be sold by online e-auction through web portal
https:/drt.auctiontiger.net “AS IS WHERE IS” basis for recovery of Certificate
amount in case number mentioned herein above.

Description of the Property : All that piece and parcel of the plot of the land
at Mouza - Pokhriabong Khasmahal, Khatian No. 524(LR), 132(RS), Plot Nos.
714 & 713 (Old), 916 & 929 (New), Saheet No. 03, J.L. No. 13, Pokhribong
Khasmabhal, Shukiapokhri, Near Pokhribong Primary School & 800M from
Pokhriabong Boys Higher Secendary School, under Pukhriabong Gram
Panchayat, P.O. - Pukhriabong, P.S. - Sukhiapokhri, Dist - Darjeeling, Pin-
734 216, West Bengal.

Date and Time of e-auction : 27th Day of January, 2024 between 15.00 hours
(3.00 P.M.) to 16:00 hours (4.00 P.M.) with auto time extension of 5 (five)
minutes, till sale is conducted.

A) Reserve Price : The Reserve Price of the property is fixed at Rs. 8,99,000/-
(Rupees Eight Lakh Ninety Nine Thousand only).

B) Earnest Money Deposit (EMD) : EMD is fixed at Rs. 89,900/- (Rupees
Eighty Nine Thousand Nine Hundred only). The intending purchasers are required
to pay Earnest Money Deposit in form of Demand Draft / Pay Order / NEFT /
RTGS / Fund Transfer to credit Canara Bank, Regional Office, Homeland
Building. 2nd Floor, 3rd Mile, Sevoke Road. Post Office - Salugara, Pin -
734008. (W.B.), in following account :

a) Account No. is : 209272434

b) Account name : Canara Bank, R.O. : Siliguri,
IFS Code : CNRB0008327

On or before 24th January, 2024 by 4:00 P.M.

C) Bid Increment : Incremental bid value for the sale is fixed at Rs. 10,000/-
(Rupees Ten Thousand) or in multiple thereof.

D) Registration and Submission of bid : The participants/intending purchasers
are necessarily required to submit duly signed and filled up Annexure - | & Il of
the Sale Proclamation to the Recovery Officer in the office of Debts Recovery
Tribunal, 2nd Floor, PCM Tower, 2nd Mile, Sevoke Road, Siliguri on or before
24th January, 2024 within 16:00 hours (4:00 P.M.) along with supporting
document and proof of EMD for registration because only registered
participants / intending purchasers can log in and participate in e-Auction.
However, bidders are also allowed to submit duly signed and filled up bid form
and declaration in PDF Format along with proof of EMD to the Recovery Officer
to his official e-mail ID rohitbathwal_2007@rediffmail.com within the above
mentioned date and time. No bid will be accepted after the said date and time.
The user id and password will be directly sentto the Registered percipients/intending
purchasers with further directions, if any for login and participating in the Auction
on their e-mail id by the E-Auction service provider company.

The other details and terms and conditions of the sale are available on the
proclamation of sale that has been uploaded on https://drt.auctiontiger.net web
site.

Intending purchasers may contact Soikat Ghosh, Manager (Law), Regional

Office, Homeland Building, 2nd Floor, 3rd Mile, Sevoke Road, Post Office-

Salugara, Pin - 734 008 (W.B.). Mob No. : 79807 58162 / e-mail :
drt8327@canarabank.com for inspection of the property for further details.

(Rohit Bathwal)

Recovery Officer - 2

Place : Kolkata

Date : 18.12.2023, Place : Durgapur

Sd/- Authorised Officer, IDBI Bank Ltd. Date : 18-12-2023

Interim Resolution Professional:
M/S ARCUTTIPORE TEA CO LTD in CIRP

DRT Siliguri, Govt. of India
Ministry of Finance
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Balipara Foundation to host 11th edition of annual
Eastern Himalayan Naturenomics TM Forum in Guwahati

GUWAHATI, DEC 17: Balipara
Foundation is looking forward to
host its 11th edition of the annu-
al Eastern Himalayan Nature-
nomics™ Forum in Guwahati, on
the 18th and 19th of December
2023. The theme taking centre
stage this year is the call for the
‘Great People’s Forest 2030’,
bringing together 60 people from
over 15 countries.

Over 18th— 19th December,
speakers and participants will
tackle key themes to build a res-
toration agenda for the region to
achieve by 2030, in accordance
with the UN Decade of Restora-
tion and pledges made to re-
verse forest degradation by 2030
under various climate and biodi-
versity agreements.

The Forum was launched at a
curtain-raiser with contributions
from leading figures such as Dr.
Vandana Shiva, environmental
activist, food sovereignty advo-
cate & founder of Navdanya; Dr.
Richard Jeo, Senior Vice Presi-
dent, Asia Pacific Field Division,
Conservation International; Mr.
Jason Knauf, Global Leadership
Fellow, Conservation Interna-
tional; Purnima Devi Barman,
UN Champion of the Earth and
Wildlife Biologist; Ranjit Bar-
thakur, Founder Forester, Bali-
para Foundation, and Panel
Moderator, Sweetlana Ranjan,
co-Founder of i-Behind the Ink

& co-designer of the Balipara
Foundation’s Rural Futures Fel-
lowship.

Ranjit Barthakur, Founder of
Balipara Foundation pointed out

the importance of the third pole
which is the Himsagar region. He
stated, “The third pole that is the
region from Tibet to the Indian
Ocean is a predominant part of
the ecological

Sc A Theme: ‘The Great People’s Forest 2030’

added that the

initiative by Balipara Foundation
will continue to support and re-
generate the Great Eastern Hi-
malayas.

Dr. Vandana Shiva, an environ-
mental activist and Founder of
Navdanya, an initiative to pro-
mote biodiversity stated “If you
look around in the North-East,
where the forest ends and farm
begins, it's difficult to see. So,

one of the things we must do is
get rid of what | think is a mo-
noculture of mind.” She empha-
sized that the separation must be
extinct to be a part of this initia-

tive.

Jason Knauf, Global Leader-
ship Fellow at Conservation In-
ternational and Chair of The
Great People’s Forest Project

Board stated, “the launch of the
GPF first rapid-scaling portfolio,
an initiative by Balipara Founda-
tion and a coalition of partners
including ATREEE and TERI at
COP28 is an incredible example
of action and vision at pace,
working in harmony.” He added
that while there is just vision but
no action, Balipara Foundation is
a great example of action and

vision together. He applauded
the efforts taken in this decade.

The Eastern Himalayan region
holds 30% of South Asia’s for-
ests. It is a vital lifeline for the

region because of the critical role
they play in regulating the re-
gion’s hydrogeology: drawing
water into the ground, minimis-
ing soil erosion and replenishing
its soils.
It is also
facing
high levels of degradation — the
Northeast has been a hotspot for
forest loss for the past two
rounds of the Forest Survey of
India. The Global Stocktake
signed on to by countries at
COP28 explicitly mentions the
importance of conserving, pro-
tecting and restoring nature, with
an explicit call-out to halting and
reversing forest degradation by

2030 while ensuring social and
environmental safeguards
aligned to the Montreal-Kunming
Biodiversity Framework. With its
rich forests, the Eastern Hima-
layan region has the
opportunity to play a
global role in setting an
example for trans-
boundary land restora-
tion and management
led by communities on
ground.

The Forum will ex-
.| plore critical themes on
people, policy, econo-
my and technology to
identify the regional ca-
pacities that need to be
leveraged in order to
create a unified regional restora-
tion agenda. These conversations
will explore the power of young
people in building regional envi-
ronmental leadership, the pathway
to a complementary regional poli-
cy around regenerative econo-
mies and leveraging natural capi-
tal to drive this and the role that
technology like remote-sensing
and Al can play in mapping forest
ecosystem health to identify pre-
cise interventions needed in dif-
ferent locations. The Forum will
also touch on key basics — land,
energy, waste, water, airand carbon
(LEWWAC) that are foundational to
moving towards a green economy
in the region. NET STAFFER

NAME CHANGE

ADVERTGENEAT

RENT FOR LAND

Commercial Land. Location
: Baihata NH-31, Near
Baihata Railway Station.
Warehouse, Godown,
Small-Industry, Parking etc.

Ph. - 9435044487
80354

NAME CORRECTION

My actual and correct name
is MANTU BASUMATRY.
Which  was  wrongly
recorded in my savings
bank A/C of Assam Gramin
Vikash Bank,Salbari branch
as MINTU BASUMATARY
instead of MANTU
BASUMATARY. By an
Affidavit Notary public Bajali,
Pathsala already | am
identified as my actual name
MANTU BASUMATARY.
MANTU BASUMATARY
Vill - Tangabari,

I, D. NENGNEILHING
HAOKIP Vill - Tuilangphai,
P.O + P.S.- Kangpokpi,
District - Head Quarters,
Manipur, PIN-795129, | have
changed my name from
NENGNEILHING KIPGEN
to D. NENGNEILHING
HAOKIP. Vide an affidavit

before the Notary
Kamrup(M), Assam on
16/12/2023

LAND & PROPERTY

13bigha 1st plot sualkuchi
- Bongshar road, 8 Katha
Amingaon, 2.5 bigha
Gauripur, 4b developed plot
at kamalpur, Land with
godown at palasbari, 3b
industrial land at palasbari,
7.5 bigha industrial
developed land at Rampur,
1b land with godown at
pamohi, 7.5 katha land with
shed at Boragaon, 10 b
Sonapur, 1.05 Katha
Rehabari, Office for Sale :
1250 sqft, 1470sqft,
1950sqft, 3550sqft at G.S
Road. Flat for sale:
2600sqgft Rehabari,
2380sqft Lamb road,
showroom 2385 sqft at G.S
road, 1000 sqgft Uzanbazar.
Contact: Shree Jain
Properties - 9864034949.
Brokerage - 2%

NAME CHANGE

P.O.- Salbari, Baksa.

NAME CHANGE

| have changed my name
from NOOR AMEEN
LASKAR to NOOR AMEEN
AHMED before the Notary
Hailakandi, Assam on dated

15-12-23

I, D. HAOTINLEN HAOKIP,
S/O - D. Doujakamn Haokip,
Vill - Tuilangphai, P.O.+ P.S.
- Kangpokpi, District- Head
Quarters, Manipur, Pin-
795129. | have changed my
name from HAOTINLEN
HAOKIP to D. HAOTINLEN
HAOKIP Vide an affidavit

before the Notary
Kamrup(M), Assam on
16/12/2023.

BRMGSU holds Railway Goods
Shed Workers’ Manthan 2023

GUWAHATI, DEC 17: "Railway
Goods Shed Workers’ Manthan
2023" was organized by Bharatiya
Railway Mall Godam Shramik Union
and supported by Skill India, Govern-
ment of India, held at Dr Ambedkar

.

ILWAY GOOD :
SHED WHKERSMANTHAN-253
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International Centre, New Delhi. This
grand conference "Manthan 2023"
was organized at the national level,
achieving the government benefits
after the long struggle for the Indian
Railway goods shed workers. Glori-
fying and supporting this event was
the presence of Government of In-
dia Minister of State for Ministry of
Minority Affairs John Barla.

National President of Bharatiya
Railway Mall Godam Shramik Union
and Member of State Level Consul-
tative Committee of Ministry of Food,
Government of India, Member of
Zonal Railway Users Consultative
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Committee, Member of Telecom Ad-
visory Committee and well-known
philanthropist Dr. Parimal Kanti Mon-
dal, Vice President of the organiza-
tion Mr. Indusekhar Chakraborty with
Central Committee members and
workers' representatives from Rail-
way Goods Shed in various states
of India were present.

Speaking on the occasion, the Na-

38 -

tional President of the organization,
Dr. Parimal Kanti Mondal, said that
as a result of the BRMGSU's long
struggle against the exploitation of
these rail goods shed workers since
the British rule, these workers have
received various govern-
ment facilities. Now about
one million rail goods shed
workers across the coun-
try have benefited from the
government with minimum
.y Wages, insurance, pension
* and drinking water, re-
WOH strooms, toilets at goods
shed. We are in associa-
tion with Skill India, Gov-
ernment of India to train
the Railway Goods Shed
workers to maintain a
healthy and safe working
environment in work
place. This struggle will
continue until the Indian
Railways recognizes
i these workers as Railway
Workers.

Through this program, a
new management com-
* mittee was formed at the

national level. Prasanta
Bhadra was elected as the nation-
al president and Arup Kaibarta was
as the General Secretary and
handed over the responsibility of
management to this new committee.
On the occasion, the government rep-
resentatives welcomed and support-
ed the movement of BRMGSU and ex-
pressed the need for minimum wages
for the workers. NET STAFFER
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ICSI Guwahati
Chapter holds 10™
ICSI NCLT conclave

GUWAHATI, DEC 17: The Guwahati (North Eastern) Chap-
ter of Eastern India Regional Council of the Institute of
Company Secretaries of India (ICSI) organised the 10" ICSI
NCLT Conclave at Hotel Rajmahal, Paltan bazar in the city
yesterday.

The Institute initiated the ICSI NCLT Conclave this year
to sensitize Company Secretaries on NCLT and NCLAT
practices and build their capacities, by organizing semi-
nars across fifteen different locations in India. The topics

ICSI NCLT

| ONCLAVE'"3

L
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for these seminars were suggested by the president, NCLT.

The 10" Conclave held here was graced by Justice Kaly-
an Surana, Gauhati High Court and Justice Soumitra Saikia,
Gauhati High Court as the chief guest(s)

Vinod Sharma, Regional Director, Ministry of Corporate
Affairs, North Eastern Region graced the occasion as the
guest of honour.

While addressing the gathering,CS Manish Gupta, pres-
ident, ICSI, spoke about the importance of ICSINCLT Con-
clave and the objective behind the same is to uplift the
capacity of the professionals in NCLT area.

CS Sandip Kumar Kejriwal, Council Member and Chair-
man, Practising Secretaries Committee, the ICSI and CS
Nikhil Jain Gangwal, Chairman, Guwahati (North Eastern)
Chapter of EIRC of thelCSI were also present at the Con-
clave along with other renowned guests.

The Guwahati (North Eastern) Chapter also released its
8th half-yearly e-newsletter on the occasion. NET STAFFER

OPPO opens India's
first exclusive

'™Min1 Showroom' in Guwahati

GUWAHATI, DEC 17: OPPO India’s Commitment to the
country is defined by its Make in India initiative that is
driven by its local manufacturing unit at Noida, UP. Now,
in a bid to create greater opportunities for its dealers, the
brand has unveiled a new programme called the “Mini
Showroom” with the launch of its India's first's store in
Guwahati "Authorised Dealer Connecting People" at La-
khtokia market, Panbazar here. Popular actress Yankee
Parashar inaugurated the showroom in presence of Con-
necting People Showroom partners Jay Prakash Jaju,

f

Narayan Jaju and Ravi Jaju.

At Opening Ceremony Company Official Zonal Sales
Manager Mr. Anishuz Zaman, Mr. Sandeep Choudhury
Showroom & LFR Head, Mr. JP Ankur ASM and Also
Marketing & Branding Team along with Area Distributor
"Ram Man Business Enterprises" were present.

Speaking on the occasion, Zonal Sales Manager An-
ishuz Zaman Said As part of the initiative, OPPO India
offers Smartphone dealers the opportunity to convert their
businesses into local franchises of the brand. For its part,
OPPO India extends support in the form of premium de-
sign and a close involvement in a showroom setup that
will help franchisees showcase OPPQO’s smartphones to
customers."

OPPO India spokesperson present at the venue added
"Over the next year, OPPO India plans to open over 300+
“mini showrooms” pan-India. Smartphone dealers across
the country can connect with their Regional OPPO office
in the city to learn about this programme". NET STAFFER

ICICI Prudential Equity & Debt Fund brings cheers to its investors

Fund, an aggressive hybrid
fund which is the erstwhile
Balanced Fund has been de-

I CICI Prudential Equity & Debt

Nifty. The present benchmark of
the Scheme CRISIL Hybrid
35+65 - Aggressive Index was
launched much later.

period.

Over the last one-year, the fund
has delivered returns to the tune
of 19.05% as compared its

zation i.e large, mid and small
caps. As on November 30, 2023
the exposure to large, mid and
small cap stocks is 90%, 5% and

oil & gas.

Within the equity component,
the scheme has the flexibility to
take exposure to foreign equities

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016]
For the attention of the Creditors of M/S ARCUTTIPORE TEA CO LTD

RELEVANT PARTICULARS

1. |Name of corporate debtor M/S.ARCUTTIPORETEACOLTD

2. |Date of incorporation of corporate debtor |19/01/1900

lighting its investors with consis-
tent fund performance. The fund
has an AUM of Rs. 26,272.85
crores. As per the SEBI Scheme
categorisation rule, the fund has
an equity exposure ranging be-
tween 65%-80% while debt ex-
posure is maintained between
20%-35%. Over the last one year
as well, the fund has not only out-
performed the benchmark but
has also left behind its category
peers by a wide margin and has

. 5 Yeors
emerged as a consistent outper-
former in its category across 7 Yeors
timeframes.
Fund Performance L
If one were to look at the 24- 1% Yeors
year journey of the fund, a lump Sance Y epton
sum investment of Rs. 1 lakh at MNov 0L, 199%
the time of inception (November -
03, 1999), that investment as of B

November 30, 2023, would have

SIP Performance

Monthly S of Rs. 10.000 in the scheme would grow %0

as well. The scheme may also
take derivatives exposure for
portfolio hedging with a view to
minimize downside risk. As on
November 30, 2023, the net eq-
uity exposure of the scheme
stands at 70.4%.

When it comes to the debt
side of the portfolio, the fund
invests in fixed income securi-

Totad Armt
ented
Ms ok

BCICH Praorvtial
Eqpuity & Dobst Furd -
Growth

CRISIL Hybrid 3565

AGyewsive bdex

Present Volue (Re Rt gy Fletarm ties issued by the government,

okh) quasi-government agencies

80 100 20.9% 12.4% and well-researched corporate
securities. The fund tactically

B4 155 17.2% Lew allocates to longer duration
120 16 150% 118% fixed income securities with
credit rating AA and above,

180 623 160% iLew which offer reasonable accru-
%8 me 159 NA® al. The exposure to corporate

securities enables the portfolio
to earn reasonable carry. The
debt exposure as on November
30, 2023 stands at 27.5%.
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3. |Authority under which corporate debtor is | ROC Kolkata
incorporated/ registered

4. |Corporate Identity No. / Limited Liability [L15491WB1900PLC000220
Identification No. of corporate debtor

5. |Address of the registered office and|MMS Chambers, 4A Council House
principal office (if any) of corporate debtor |Street, Kolkata - 700001, West Bengal,
India.

6. |Insolvency commencement date in|15-12-2023
respect of corporate debtor

7. |Estimated date of closure of insolvency|12-06-2024
resolution process

8. |Name and registration number of the|Pranab Kumar Chakrabarty,
insolvency professional acting as interim|(IBBI/IPA-003/IP-N00088/2017-
resolution professional 18/10826

9. |[Address and e-mail of the interim|72/9, Saikh Para Lane, Howrah, West
resolution professional, as registered with | Bengal, 711103
the Board pranabchakrabartypkc@yahoo.com

10.[Address and e-mail to be used for|72/9, Saikh Para Lane, Howrah, West
correspondence with the interim|Bengal, 711103
resolution professional cirp.atcl@gmail.com

11.|Last date for submission of claims 29-12-2023

12.|Classes of creditors, if any, under clause|Name the class(es) NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13./|Names of Insolvency Professionals
identified to act as Authorised

wn =

Representative of creditors in a class
(Three names for each class)

14.|(a) Relevant Forms and Web link: https://ibbi.gov.infen/home/
(b) Details of authorized representatives | downloads
are available at: Physical Address:...... NA.

been worth Rs. 29.33 lakh i.e. a
CAGR of 15.06%. In the same
time frame, the Nifty 50 TRI (Ad-
ditional benchmark) has deliv-
ered a CAGR of 13.48% and the
corresponding worth of invest-
ment would be Rs. 21.03 lakhs.
This means even with reduced
equity exposure i.e. lower risk,
the fund was able to outperform

In terms of SIP performance, a
monthly investment of Rs 10,000
via SIP since inception, which
would amount to a total invest-
ment of Rs 28.9 lakh, would have
grown to Rs 2.8 cr as of Novem-
ber 30, 2023 i.e. a CAGR of
16.12%. A similar investment in
Nifty 50 would have yielded a
CAGR of 14.43% for the same

benchmark CRISIL Hybrid
35+65 Aggressive Index which
delivered 9.78% while the cate-
gory average returns were at
12.33%. A similar trend of out-
performance can be seen across
timeframes.
Portfolio Construction

The scheme has the flexibility

to invest across market capitali-

5% respectively. The allocation
will depend on the net equity lev-
el of the scheme as per the in-
house price to book model. For
stock selection, the scheme
uses a blend of top-down and
bottom-up approach and is sec-
tor agnostic in its investment
approach. The fund is over-
weight power, telecom, auto and

Within the debt holdings, the
scheme has reasonable expo-
sure towards good credit qual-
ity instruments to benefit from
higher carry. The remaining
2.1% of the portfolio is invest-
ed in units of Real Estate In-
vestment Trust (REITs) and In-
frastructure Investment Trusts
(InvITs).

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/S ARCUTTIPORE TEACO LTD on 15-12-
2023.
The creditors of M/S ARCUTTIPORE TEA CO LTD, are hereby called upon to submit their
claims with proof on or before 29-12-2023 to the interim resolution professional at the address
mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to actas authorised representative of the class [specify class]in Form CA.: NA
Submission of false or misleading proofs of claim shall attract penalties.
Sd/- Pranab Kumar Chakrabarty,
IBBI/IPA-003/IP-N00088/2017-18/10826
AA3/10826/02/290124/300867, 29-Jan-24
Interim Resolution Professional:
M/S ARCUTTIPORE TEA CO LTD in CIRP

Place : Kolkata
Date : 18-12-2023




